In the National Green Tribunal, Chennai Southern Zone

Original Application No. 113 of 2021

IN THE MATTER OF

Tribunal on its own motion Suo motu

based on the news item published in

The Times of India Newspaper, Chennai Edition,
dated 27.4.2021, under the caption,

“Dumping of Garbage in Thalambur Lake:
Locals write to District Collector”

-Vs-

The Principal Secretary to Government,
Public Works Department,
Government Secretariat,

Fort St. George

Chennai 600 009 and others

The Applicant

The Respondents

Report Filed by the FIFTH RESPONDENT (District Collector, Chengalpattu)

I, A R Rahul Nadh, L.A.S, District Collector, Chengalpattu, having office at the Collectorate, GST

Road, Chengalpattu 603 001, filing this report in order to comply with the Order of this Honourable

Tribunal. I am well acquainted with the facts and circumstances of this Application both from

personal interaction with the officials and other stakeholders and from the records available at our

offices.

Micro-Compost-Centre and Resource Recovery Facility

1. For Thazhampur village, the following funds were allocated by our office:

Micro Composting Centre with 2.0 MT Capacity

Plastic Waste Management Unit

Rs 28,64,000.00

Rs 36,00,000.00 g A\
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It is therefore prayed that this Honourable Tribunal may be pleased to take on record the submissions
made above and pass appropriate further orders as deemed fit in the facts and circumstances of the

case and thus render justice.

Signed A 5

Dated : 03.01.2023

VERIFICATION

I, A R Rahul Nadh I.A.S., son of Thiru.Reghu Nadh, aged about 34 years, District Collector,
Collectorate, GST Road, Chengalpattu 603001, do verify that the submissions in Paragraphs 1 to 5
are true and correct to the best of my knowledge as per records and I verify the same at Chengalpattu

on this 3rd day of January 2023.

Signed

DIST%;CE ﬁﬁg’l‘lf_f_:JOR 8




2. I respectfully submit that the above works are under progression, expected to complete by mid

January 2023,

Meeting with Apartments and Residents Welfare Association

3. I respectfully submit that on 24.11.22 meeting was convened to address the implementation of
solid waste management at Thazhampur Panchayat. Nearly 10 Apartment Welfare Associations,
officials from Tamil Nadu Pollution Contro] Board, Local Panchayat authorities, the Project Director,

District Rural Development Agency and the Assistant Director of Panchayats were participated in the

above meeting.

4. I informed the participants at the above meeting that, Thazhampur Village may be selected as a
Model Village for the implementation of solid and liquid waste management, due to the fact that,
memorandum of understanding signed with International Urban and Regional Cooperation and
Hindustan Institute of Technology and Sciences to conduct a pilot study on “Waste to Energy”.
Coordinators nominated by the District Authority will coordinate with Hindustan Institute of
Technology and Sciences to prepare a schedule to finalise the concept and location of study. Number
of persons living at those independent houses and at the apartments will be taken into account in order

to finalise “waste to energy/wealth”.

5. I respectfully submit that, Assistant Executive Engineer convened meeting at Thazhampur with the
residents welfare association, Panchayat authorities, staff and volunteers from Hindustan Institute of
Technology and Sciences, prepared data base with a Plan of Action. According to the Plan of Action,
source segragation a¥ each household is an essential part to manage the solid waste management at
Thazhampur village. Hence, Thazhampur Panchayat has started to provide bins for Wet Waste (Green

Colour) and Dry Waste (Red Colour). Nearly 427 bins provided to the residents, particularly, at
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STPLLT 2epm Filllev Hl_HH1Pl6y Crosonsmismio Hi'L b QBHILTuTE ey & Hiteursid LoMH@ILD
G OCUTT BV FRIdSSHBEI(HL 6T MUl L 9pL FgHemevalt euidsemsd 24.11.2022 oy6imy
BLSSUULL S(HBHIFH CHLU L Tl L L 6UIYI565)IHIH6 616UJLD.

CHxHw ugismw Shlumwd  eupsd@ eres  113/2021&®smen  17.10.2022 CoH Sl L
2 S ueleilly WILL P HSHSmL0UT HUTHAT  HeHeLeWOWEL STIPOLLT — 2eymi
Bifeun s S Sleatit wPmid (G l®HUCUTT Hev FEISSBlaTHL6sT S SHLPay Cevrasieny St 1o
@ mLiTungs 24.11.2022 sy wremev 5.00 weaias@ wreul L L Hwil a0 DH B0 Fnl L LD
BOLOUDDG. CLomEBamiL Fnl LSS0 HPHBEIL JWIULTHAT LMD GlpMBUCUTT BHov
FRISH DT HeVHSH! )G TBwIL68TiT.
1. @emem Qus@&GBIT / S L @WSEG BT, LTI L 2aydh euaTdFH (pdHEemL, QFmIgGLL (H
2. 0 sl @UEGBT (2ag Ssair), GEFEISOUL (.
3. wraul L g Suler Criwpas 2 Helwmer (FULLD), GFEIGSOUL (H
4. ULy aUeTTEFS svIaevT( . 2er), S(HUCUT{HT 2aym & eesTHIWLD.
5. o_gel QuUDTen, H\HUCLTHT sanm’ & @aiHuLd
6. LOGBIL 6V FHiemewst ULLITY aUoTT &S ispiausvi (Loswisvld-1), SwmUGUNln T caym’ & esstHlwLD
7. SIS Q(HEISlsmssriLTart, HlmUuCunlni agm’ & estMwILD.
8. 2 g6l GQumdlwmeni, SIDIPET(H LTSHSSL(HUTL(H GUTTWLD, 1065 MLOEH6VBEIT
9. smpIbLLT St 2aprL & HemovouT HMILD ST 2eFTLF 6umit(y 2 mIINesriT 60T
10. SmpoLyit Hlgmo 2apr & GlFwevi
11. smpbLyit &Spmio gegm it SPEHIL (b SGLomly GpUNBUCUTT Hev FRIdk et

Arihant Heirloom

ADROIT

Casa Grande Supreme

Jain Spring Meadows

Sakthi Nagar

Casa Grande Elan

DLF Garden City One

Army Welfare Housing Organisation

Dok ey B F )
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S B H1Pl6Y CLoevT s emLO

SIPOLLT Hgmw g FH SeweveuT @&SEmo  2apr Fulled 158%@ CopurL
b BGWMy (Gi®LySseaT @Q\(HHHEIMH BIJETSBHIOTD HUDDIODT (GHLDHUBDN 6T(HHSH
Cum gionest GLismLU eussiigdsaT CHemeu 6Test GBHMNHHMT. 15 UG HH GG wIaTwSHler S
E-Cart wpmw @&1 Soteur Uil Eer Q&sTaipsHe GFudSl. BLoIgSHHS
6T(h SBLILL(H AT 6T6aIM ULLTT 6UMTFS evieueviT (&Hl.oer.) 60 GlBMenlssuu L gl DLF
Gimiy Bew FEISSSleT woHm Arihant GGy B FEISSDEINT  HEISM )
Gl (K UO6T (HLIHUBEMET LG (LU WMHMILD WEHBTH GHLeou 66T S OGS FH St
BmieusTEIgSsmssT (pevd QUUBS HglusmL o) GLsmUSn HSHOUUL(H (PHDHWTS (G LIeHL
HLmENGH BTy GFOsoLILLH Bldimest 6161 GHMENSH BT 2T F HIMS FH6EWEVLEUT
SNt Bmleueasisat  {pow  QUUBS UL 6T(hHSHLULUBL  (GLmUSBaT FLL
MCrrsons @ue] CHImISMd Homn 2Tl & Te0mnS G GBI IgaN (h 6FMBTH
OBHMNHHMT. @B S 2agr & {psvld CLoMHEEIIL (&HLIEHUSBAT HBMMLUILILLT6D HGH M IBT68T
SLLS OSTemSBSOWUL FNSHIL. SWIITS 2 aTMSTH (GQUlHY B FrISHBHl6T
B M6l F 6oTT.

Tl L ' FHHmevall JeuTHsaT S d&siplay Cosrssiem Hi'L dldlsar 2016 @er
g (Solid Waste Management Rules 2016) Spssail QHeMosmisel apmisLlULlLenS
GO L.

All resident welfare and market associaions shall, within one year from the date of notification
of these rules and in partner ship with the local body ensure segregation of waste at source by the
generators as prescribed in these rules, facilitate collection of segregated waste in sepreate streams,
handover recyclable material to either the authorised waste pickers or the authorised recyclers. The
bio-degradable waste shall be processed, treated and disposed off through composting or bio-
methanation within the premises as far as possible. The residual waste shall be given to the waste

collectors or agency as directed by the local body.

All gated communities and institutions with more than 5,000 sqm area shall, within one year
from the date of notification of these rules and in partnership with the local body, ensure segregation
of waste at source by the generators as prescribed in these rules, facilitate collection of segregated
waste in sepreate streams, handover recyclable material to either the authorised waste pickers or the
authorised recyclers. The bio-degradable waste shall be processed, treated and disposed off through
composting' or bio-methanation within the premises as far as possible. The residual waste shall be

given to the waste collectors or agency as directed by the local body.



6TeTGoU (b SHSHLWMg (&l ul(HLILSE6MD GHLEHUBAT LHGHLW GHLeHU HBMH (LU 6T6w
S ONSSOUL(H 2 Mow QUMD SENWNT HHUETEISAT (PVLD HBMMUILL. CoUDI(HLD 6TETA|LD,
Residual Waste ssiplojssmeon 2agml & Hliteurssd (psvd QUDM (WempWrds WwnFpnd CFuid
BL A SE GComolsmatariuL. Geaussi(h b 6T6aTad imleymidsSHeTmi.

Cuoaid b SGLME  (GuumHayssmNe Senunt  Hoeusisisar  (peood  UUBS
Qg LiLsmL_ 6o QUDLILH LD (&HLIEDLIGH AT g Mwimest Wps»muTen SHILD OMNS &
RUUML SHBLILH Slrmesteur  aleury  GeusMCwmmILBHL  (GLUDHUESAT (PeOHDOWTS (& Lemu
HLEIBNG CBMawih CFeDO6VLIH HlBIMETOUT 6TRILDS BHMIPOLLT ST «Jrl & FHemeveur,
WOHMID ULLTY aUaTTES svieueviT CUTERIM isviesviTEaT GHDUONLL &Tv @emL Glaueassso

16 OFUIH AHDHHH IO 6Teor CBHMeNSSLILL L F).

Cogd  SiHSSWMY  (GSUEBHOYEEMD  (Glmusemer  ThSBGW  SHenwmt
IHMIAUGTEIS @601 STPLOLLT SIITL0 2aPTL & FH6m6V6UT WMMILD UL LT 6UETTFF HVI6U6VIT Fn L L LD
BLSH (b By &gk MeO(HHSH WSGL @GLsHU LHMILD WHBTSH GLIHL 6T6ST HILD
0SS &l smBwIar Caussi(h . CUDLILL L (GHLUHLBDON THBTTID CEBTau(HLD GLemnu S kiG
.gmimﬁrrmsb Op @1 EiFE6amMed GBI L &S LTl 6TaTal DT HTaued Hlewm [(Peuld 6P E)
udble] OCFUFH BLASHE GCOHOBTAIT NDODHT 6UpEIS Couamti(hlD  6TETIA|LD
OB MeN&SLILL L G,

Cuogyid Arihant Heirloom (@pil(mLiy mev FEiIgsSSHl6oti HmIg6m Sl (& lg (w1 & 6Med) (kb 3
QuUPLULH LD (GHLUOHUSD WHG GHLoOU WHSTSH GLeou 6Ter S MM SHLILH HesTment.
STISMH SPaEaT @QUDeHE COalMTaBIeHLd LSIHBNBEFEHE ASILLLILL SBTH6T 6T6uTa|LD
OO ESBTS  GUeouseal Cureim  SPlayseal ST  Hoeusisisat  {psuld
AL HeTmest eTewoyd, Manmavigd GUIHLSemT Mervev 6TeTlILHL HenwmT Fipds
Bt SSI 1D @UUmLLIUSTHD ClHMeiD 6.

I L L FSH Hemevelt @CH Wemmemw OaTuHD LOHD (G u(HLL FridkS ST (HLD
Olenmevig & SLPlasema AHBMM Cousi(h Gosst D66t auULpEISIGITIT.

Arihant Heirloom @pil(pliy FEissSSl6iT Hmisn S &g ull(m L& 6medl(h b GILImLILI(H L
W&HEETS Glsmussnen (Rejected Waste) siasmdli 2 Mod Qumm SHesnwnit Bmieussimisst CHemeu
eTeo1 B M6l B 6otiT.

Casa Grande Elan @il Fr1sS Sl SuisarGl &g l(mHUNeaT @LenUgEmet gL
GSlsoHu LPMID WESETSH GLlemu 66l How ONSH Senwmi Hmieusstmigssnsst psud UUBS
gqﬂﬁmuﬁ]@ SLIHLISH 6T gqaam'g)ﬂm;(b anr,asuﬁLeﬂ SLismu @Llﬁl@@@ (A% 3 f120((;)
GQlFsveLLILILH HlTmest 6T6 GIHMANSHeri. CLogd SHAPOLLT Hgnn 2egrl & QT FHindHendE)
SIL&HPa] Cosoresieno &M Hl Somw 2agr & Hifeunrss S Hletmed aNpiiesiioy 6oL HHI

Couesi(h 1 61651 CHBL (b SGISBMaTOTILLL FH.



T LSS0 BovbHGH (BTl HemeTHHl (GHlei(BHLL Bev FEIFEDHBHIOTI(HLD (bh F5EGHLomlg
GBS0 (GHLIHUBDNM HBMHMI(HLD HEENWTT Himeustmigsemsst 6leurll UL Igued i6masds

GCouesi(h Lo 61681 GIBL (1 &6\ MESBIL6BTIT.

SHlyeuiE HLpler GLO6VLIT 685 65)LD

L LSSV BvbHFH GBIMIL DS H b SGWM (GEU(HULY FEIds S H6T(HLD
SEISMFGH  (GgBLysensd Siplay B FHHsmiy Hemeowd (Sewage Treatment Plant)
WmDWIs  GEFwemLLHUSTEHAD  SHSHSTI CFuwiu’L  SPlayBi SEISMFH (G umiy
MUMTH S S0 2 6o CHILEISESG UWRILLSHUSTSD, SHSHHSMiy QFuwiurs

SIPeYBT sumMasat (pevld (Pempwmas GleusMEWMHMLILIL USTHD C\H M6 S 6.

@mulein &pmo  2apT & HemovauT CmEaiL  FisSHBNBSIULTS  BLhlaybiTdsen
sortM&san (oo FLULMGITSIWOTS Homn  «gr Fle6eMsd L @I _EIFG6MD  & FHid G LILmLomest

L& SIFB6Med QML LILb uSTE C1HMeSDHi.

@ mas OSILIGLS SIS G imHiyssmed 2 ater HPeaybT &g Sy
B6mELWIEIFHEHON UL LT 6UATTEFF IIOGVT DM ST 2aprL & Hemoveui o EHCwT Uiy
CFuIHL Cousmi(hd 6T6sr oMol L. QL Fuii GsMalsSSTT. Closd STOUJLD  FHM66D
EDEAW(HLT @ Sl LD BLHH FLULMCITSIONS SPlaybissmner GsTl(Hd surhaen 15
BLOYH®DE 6T(HhHH CiBMNaldes Coalamihld 6T6m Il L WL FHHMmEvaUT aUTHTED
SADYDIS S LS.

wraul L. 9L F& SHemevall euTsemst MysHCuds oymiaemydsel

e 15 oum BHSGY wicswSSler K elsmgeled e E-Cart wpmis @s1 Hemeure
QuImL ST GETaTISD CFUISL BLolgSmES CLPoETataTan BL LY miged 15
uGl BHSGUe wreowd 30% Tied Sanitation BHlet Sip SmpLT 2agrl P&,
{m.532137/- @&I&HH CEFUWOUL(HaTarg. @FSmen FMw (WPsOHMUNL LIWTLH &)
@alayTFillled H_ssIPla] Cueurasisnw S L HHemer 2agr & Hifeursd ([psuld
QFwemLWTS GFWsiLH SHIL CSMeNE S L F).

e JIbBGWMy GllHiy Bev FEIEHDIEIT HGL GLeHU LHMILD HBTH (GLIEHL 6T60r
S NS &l MDD HBHM Coususi(h L.

e Cusud Hgmo ey Fulllest SPMo WSHOMLLD D&HGW (GHLleHU HMILD SHSBTH (GLiemL
S NS H aupEIGHe0 GSTLiTuTest (Source Segregation) eMiPliyssuiieNemen Hymio
e & [BliTeundsSHSlelit FoL(h HSI Ceuesmi(h Lb.

o b &GNy GLl(HLL B FEISSH DT HEIGSM FH (&L UN(HLILS6T6D (FLIHLSET Lop ML
SiPlayBhlemet SOOI SNt Bmeustmigssear Ul lgweddssmner ST 2aym Has g
MBS UBHMOISIEISHNT  (POHDWTE  (GHUHUSAT  woHmID  HPeyBMew et

SUSDHMIBIBTMETOUT 6TRILSMET HFMy 2T &FFH HemoevauT LMMILD UL eueTTdF



SIVieueol U HCwIT puie] GFUG RMIGMT(H ISP HADHHBWTH MBS
Couemi(hb. 2apm Siilest  S(p HGLoMy  GWHOY SeoeoTs  @QB1 (Gl iy
SUHUSBDMUYLD  WPODWITS HBDHMH  2egr ST  Glemu SLmided ugmofgs S
G 6u6wDt (b LD.

e Qemismen GumwrbsyT_ Sl (Greater Chennai Corporation)Qawebug, sug
Cumed  Co&HILTGL  GUmusemer BaEL ube GeFuwiur (Vendors)
MM GTWTMTFHMET  6MUTEISDM QUDM WIBSITL ST LSBT HewL Gumiou g

Cumed HmpIdLLT 2y S0 GlFwevLIH HHIL Cousi(h Qe G5 Meg FHiatanTir.

o SHCUTH SMPDLLT Hyao epr Fulled FTCou eTowr. 14660 {15.28.64 @6vL Fid ST 1960
Hlewr 2 i 2_gub Surfa@d gL (Micro Composite Centre) wpmid {5.36.00 @evL” Fib
& I 1gev Plastic Waste Management Unit @ismwg S Hliteuras Sieiod) oulpmiagsiul (h
ueN&Gen BeHL QUMM aumBlaimer. @eamdiemet 15.12.2022 -G pipsuHIond S gL
LIS 6m6 (plg.85 &I LWGTUTL (b &5& GlaTasi(h 6ug Goussi(hLd 6Tt Q\MeNas FHisimenit.

e IURL simwiyLer QFug Qasmagi o Laiumlyeaiug S oo Hie  sPey
Guevmsmismio ( Solid and Liquid Waste Management ) Sl L. Q@FwedoL(h Semar SLpLoLi
2o Slllemest  oASNwTeE  Qsmemiy 2aprl Fullest  SgliLiemL.  LYoTeM  6M6uTEIGES s 6N
CFaNs Bl 2 Sl QFwmHeLTHwTeT (20.61.), STLLAEIGSTNS SHIMT 2 LCHTLLLD, 2 Sl
Qurdwrery Hm.euFnbsomer  wmos  Hindustan  College of Engineering
BoeustSSHler (peod FwubSIUTL OMey 2 SelyL el SNBSS L puley UeHEsm 6
sllemIouTss (PpSHHI CHMeNsD HiaTermi.

e SmpLj Hgmo  eagr Fullgienen aih set Commus (Households) sfugmisat wommud
b BGwry Guulmiyset (Apartments) eurfwnas 2_aifen & BT GHTemas (Household)
MUPEIS6T S WeTDEHD, @HIHNVSIH LIOBEDVBPHDH B0 2 66N FLOLOHESILL L
Ofellest  FHliemem  CEMewiy, ®or  yulellest  gliLeHLUND 2 Ml GFuligh Les
snugmigGenesr gliusmLiiled, [URL o 1 eiumiigsst SiglusmLuileo DPR swiry Qg
28.11.2022 sievim womoulL. U SwhLw Cuied FujlNSHL ST LIEICSTND ST
2 g6l GlEFwumeuTdHIWTe] (2u.61.) && CBHMNNBSBLILL (b 616N Fl. . L
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3. Qb BGLomy GumHUCUTi Bev FrigdSleTiT
SIPLOLLT HFmo 2agTL & (@)6m atliNed & 6501 (b OT6TEUTN))

BEH6D - @ement QUBSGSBT / S L @UEESGET, I L 2ajdH aIaMTFS (PHmLo, GIFEISOLL (.
B&H60 - 2 61 @QUISGBIT (2ayTL &Fgb6T) Q&r&]aae\'JUL'@J.

BED - 2 He1l Sl L A6VI6U6vT (6i(h H6T LLHNILD HHTHMILD), ClFEIGEUL (b .

B3&H60 - Lomeul L opL Fwiest Cuipss o Salwmart (FLULLD), GFEISUL (.

BEBD - SIPHT(H LTSS (HUTL(H uTTILILD, 1065 MLOEH VBT

BEH6D - 2 Heil QFUMHGUTDWTEN] (2e.61.), STLLIBRICSTNGS HTT 2 LCHTLLLD.
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RC.No.3311/219/B2 District Collector Office
Date : 26.11.2022 Chengalpattu

Minutes of the Feedback and Discussion meeting with Resident Welfare associations
of Thazhambur Village Panchayat and Village Panchayat Administation regarding the
implementation of Solid Waste Management conducted by District Collector

Chengalpattu on 24.11.2022

As per the direction of National Green Tribunal case No.113/2021 Dated 17.10.2022 a
feedback and discussion meeting was conducted by district Collector with the Resident welfare
associations of Thazhambur Village Panchayat and village Panchayat Administration regarding
the implementation of Solid Waste Management on 24.11.2022, 5.00 Pm at Chengalpattu

District Collector’s office. The following officials have participated in the meeting.

1/Project Director/ Joint Director, DRDA Chengalpattu
2.Asst.Director (pts) Chengalpattu

3.PA to Collector (Legal) Chengalpattu

4.Block Development Officer (VP) Thiruporur

5.Asst Engineer, Thiruporur Block

6.Zonal Dy BDO, Thiruporur Block

7. Block Co-ordinator , Thiruporur Block

8. Asst Engineer, TNPCB MM Nagar

9.Panchayat President Thalambur and Ward Members
10. Thalambur Pt Secretary

11/ Representatives of the following Residential Welfare Associations
1 Arihant Heirloom

2. ADROIT

3. Casa Grande Supreme

4. Jain Spring Meadows

5. Sakthi Nagar

6. Casa Grande Elan

7. DLF Garden City One

8. Army Welfare Housing Organisation

Minutes of the Discussion and Feedback
Thalambur Panchayat president has requested to sanction sufficient number of Garbage
Collection Vehicle since Thalambur Panchayat have more residential apartments.Ilt Has been

informed by the Block Development Officer that Sanction has been accorded to Purchase a



E-Cart and other sanitary work Materials Under 15" CFC Fund. DLF and Arihant resident welfare
association has informed that the garbage complied at their apartments is segregated into
Non-Degradable and Bio-degradable by a private agency and the garbage is sent to Dumping
Yards. The president Thazhambur Panchayat has intervened and informed that such agencies
dump the garbages in panchayat area at Night times illegally. In such case the resident welfare
association informed they are ready to bear the expenses if panchayat administration removes

the garbage.

The District Collector mentioned the following points of Solid Waste Management

Rules 2016

All resident welfare and market associaions shall, within one year from the date of
notification of these rules and in partner ship with the local body ensure segregation of waste at
source by the generators as prescribed in these rules, facilitate collection of segregated waste in
sepreate streams, handover recyclable material to either the authorised waste pickers or the
authorised recyclers. The bio-degradable waste shall be processed, treated and disposed off
through composting or bio-methanation within the premises as far as possible. The residual

waste shall be given to the waste collectors or agency as directed by the local body.

All gated communities and institutions with more than 5,000 sqm area shall, within one
year from the date of notification of these rules and in partnership with the local body, ensure
segregation of waste at source by the generators as prescribed in these rules, facilitate collection
of segregated waste in sepreate streams, handover recyclable material to either the authorised
waste pickers or the authorised recyclers. The bio-degradable waste shall be processed, treated
and disposed off through composting or bio-methanation within the premises as far as possible.

The residual waste shall be given to the waste collectors or agency as directed by the local body.

The District Collection, Chengalpattu has advised the Resident Welfare Association that,
the source segregation should be done in the apartments itself, and they can segregate the
Waste into Non-Degradable and Bio-degradable and the residual waste can be collected by

Panchayat administration.



Further the District Collector has instructed the President, Thazhambur Panchayat and
Block Development Officer (VP), Thiruporur to inspect and verify periodically
whether the private vendors hired by are segregate the waste properly and sent to dumping
Yards.

Further, the District Collector has instructed the President, Thazhambur and Block
Development Officer(VP) to conduct a meeting with resident welfare association to ensure the
garbage is segregated into Non-Degradable and Bio-Degradable and not to be dumped any
place other than the Dumping Yard. Legal Action should be initiated against through Police
Department the defaulters.

The Arihant Heirloom Resident Welfare Association have informed that in their
apartments the garbages are segregated into Non-Degradable and Bio-Degradable properly and
the food waste are sent to Organic Farms, Non-Degradable to private vendors and Plastic wastes
to a private Organisation named Bisleri.

The District Collector has suggested insisted the of other Resident Welfare Association to
follow such procedures to remove plastic waste.

The Arihant Heirloom Resident Welfare Association have requested the List of registered
Private Vendors to segregate and dispose the Non-Degradable wastes from their apartment.

The Casa Grade Elan Resident Welfare Association have informed that a private Vendor
has been hired on by them to segregate the waste into Non-Degradable and Bio-Degradable and
sent to Dumping Yards.. Further, it has been requested to provide awareness to the Resident of
Thazhambur Village Panchayat on Solid Waste Management.

All the Resident Welfare Association Participated in the meeting requested to provide list

of Registered Private Vendors for collecting garbage disposed at their apartments.

Liquid W Man men

All the Resident Welfare Associations have informed that, Sewage Treatment Plant are
working properly in their apartments and treated water is used for the Gardens in the

apartments . and Untreated water has been disposed thorugh Private Sewage Lorries Properly.



However the President of Thazhambur Panchayat has informed that the untreated water

from the apartment are taken through Sewage removed Lorries, but they are dumped in the

public places illegally.

The Block Development Officer(VP) and President are instructed to inspect and verity

the functioning of Sewage Treatment Plants in all the apartments. Further, the District Collector

instructed to Conduct a Co-ordination meeting with Commissioner Of Police Tambaram to take

legal action against the lorries who dump black water illegally in public places.

Specific Instructions issued by the District Collector.

It is proposed to provide an E-Cart and other sanitary work Materials under the 15"
CFC Fund. Further it is also informed and instructed that Rs.532137/- has been
sanctioned to Thalambur Panchayat under 15" CFC 30% Tied Sanitation Fund in the
current Financial year. Solid Waste Management will be implemented in an effective
manner by the above intiatives.

All the Apartment should segregate the garbages into Non-Degradable and
Bio-Degradable and should be removed by private Vendors.

The Panchayat Administration should disseminate Awareness on segregation of Garbage
into Non-Degradable and Bio-Degradable at source itself through IEC Activites.

The panchayat Adminstration should take Necessary action to collect segregated
Garbages from apartments. The Panchayat Administration may finalize the fee by the
Gram Panchayat Resolution.

The Resident Welfare Association are instructed to provide the list of Agencies to the
Panchayat Administration hired by apartment for garbage disposal. The Block
Development Officer (VP) and President are instructed to inspect and verify periodically
the proper disposal of garbage by the Agencies. and the inspection report should be
submitted every month. The Garbage in the other area (the village habitations) should
also be segregated and removed properly by Panchayat.

The list and details of Registered Garbage Disposal Vendors should be maintained in the

village panchayat as it is now maintained by Greater Chennai Corporation.



To,

The ongoing work of Micro Composite Centre at a cost of Rs.28.64 Lakhs and Plastic
Waste Management Unit at a cost of Rs.36.00 Lakhs in survey No.146 of Thalambur
Panchayat should be completed on or before 15.12.2022 and put into use.

1.Thalambur Village Panchayat may be selected as Model Village Panchayat for the
implementation of Solid Waste and Liquid Waste Management as per the MoU signed
with IURL. The basic details of Thalambur Village Panchayat may be collected and the
Inspection/Research Report should be finalized immediately by Assistant Executive
Engineer (RD) Kattankolathur Sub Division, Assistant Engineer Thiru .Vasantha Raja with
the assistance of Hindusthan College of Engineering.

2. The population in each Houshold and Apartmentwise in Thalambur Village Panchayat
should be finalized with the assistance of Hindusthan University and DPR may be
finalized in accordance with the MoU signed with IURL and the Assistant Executive

Engineer (RD) should submit the DPR to the District Collector by 28.11.2022.

District Collector
Chegalpattu

1. Block Development Officer (VP)
Thiruporur
2. Pt.President And Ward Members,

Thalambur Panchayat

3. The Resident Welfare Associations

Copy:
1.

2
3
4.
5
6

Thalambur

Project Director / Joint Director DRDA Chengalpattu
Asst Director (Pts) Chengalpattu

Asst Project Officer (H&S) DRDA Chengalpattu

PA to Collector (Legal) Chengalpattu

TNPCB MM Nagar

Asst Executive Engineer (RD) Kattankolathur Subdivision



THAZHAMBUR PANCHAYAT- NGT

> PANCHAYAT PROFILE :-

Total Households : 7358 Apartments - 3813
Individual Housholds - 3545

Total Population : 16302 Apartments - 6975
Individual Housholds - 9327

Habitations : 4 Nos. Thalambur, Karanai, Karanai
Colony, Natham
Ward : 6 Nos.

> THOOIMAI KAVALARS/ SANITARY WORKERS - STATUS:-

e Thooimai Kavalars (Presently Working) : 7 Persons
e Sanitary Workers : 13 Persons
Total : 20 Persons

e Total Requirement of Thooimai Kavalars /
Sanitary Workers as per Individual
Households : 3545/150 = 23.6
= 24Nos

e Additional requirement of
Thoomai Kavalars / Sanitary workers : 24-20 = 4 Persons

> VECHICLES AVAILABLE:-

e Tricycles : 2 Nos.
e Push Cart : 8 Nos.
Total : 10 Nos.
e Requirements of Tricycles -
(1 Tricycles per 2 Thooimai Kavalars) : 24/2 = 12 Nos.
e Additional Push Cart required : 12-10 = 2 Nos.
e Tractors with Driver Availability : 3 Nos.

e Tata Ace : 1 No.



> E CART REQUIREMENT:

e MCC / PWM site is located at a distance of 2km from the Village,
hence E carts are required to collect garbage from each of the

collection points in every ward.
E cart requirement : 6 Nos.

> PLAN OF ACTION FOR MANAGING THE SOLID WASTE

I. For individual Households (3545)

R/

% Source Segregation to be initiated in every household by
providing bins for wet waste (green) and Dry waste (Red).
Procurement and Supply of bins to be done by Village
Panchayat Administration.

% ‘Push cart - 2 Nos.’ and ‘E- Cart - 6 Nos.’ to be procured
by Village Panchayat under 15CFC 30 % SBM Component.

% Additional requirement, 4 Nos. of Sanitary Workers to be
employed by the Village Panchayat Administration.

% Construction of MCC and Plastic Management Unit will be
probably completed by Dec. 31t 2022, for which 6
Persons will be employed by Village Panchayat
Administration for effective functioning.

> WASTE AUDIT SURVEY :-

e Waste Audit Survey will be conducted in all four Habitations in
Coordination with Hindustan Institute of Technology & Science
Padur.

> ASSESSMENT OF WASTE GENERATION FROM INDIVIDUAL
HOUSEHOLDS :-

Individual Households : 3545
Population : 9327

Total Waste generated
(250 gm / person) : 9327x0.250kg = 2331.75kg

= 2.3317 MT



Wet waste

(60% of Total Waste generated) : 2.3317x60/100 = 1.399 MT
= 1.4 MT
Dry Waste

(40% of Total Waste generated) : 2.3317x40/100 = 0.933MT

> MCC AND PWM UNIT (UNDER CONSTRUCTION):-

MCC Capacity 2 MT
PWM Unit a. Plastic shredder
(Components) b. Dust removal Machine
c. Baling Unit
d. Weighing Machine

Probable Date of
completion : 31% December

EXISTING WASTE MANAGEMENT IN APARTMENTS / GATED
COMMUNITIES.:-

> Existing Apartments / Gated Communities: 15 Nos.

a) At present source segregation is done in every household

(as per apartment association information)

b) Dry waste & Wet waste is being handed over / sold to private

Agencies.

c) Panchayat administration is complaining about illegal
dumping of garbage’s collected from the apartments within the

Panchayat area at random locations.



INSTRUCTIONS TO THE APARTMENTS / GATED COMMUNITIES BY
THE PANCHAYAT ADMINISTRATION :-

Apartments are requested to install Bulk Community Bio
composters with capacities w.rt. the waste generated by the

household populations.

In apartment associations should give the details of vendors /
Agencies involved in collection of wet / Dry Waste & details of
private tanker’'s engaged in collection and disposal of raw
sewage (untreated sewage), which will help the Panchayat
administration to verify and make them register themselves
either with CMWSSB or with TWAD Board with GPS fitted in the

vehicles.
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Letter of Intent on City to City Cooperation under the European Union
International Urban and Regional Cooperation Programme

The International Urban and Regional Cooperation programme (IURC), supports the development of
decentralised cooperation in sustainable urban development and innovation between the European

Union (EU) and India

The Rural Development and Panchayat Raj Department, Chennai and the city of Trier, have agreed to
build relationships and promote concrete cooperation on sustainable urban development and innovation
under the IURC (2021 — 2023), in close coordination and support from Trier University of Applied
Sciences and the Hindustan Institute of Technology and Science (HITS). Cities and institutional

representatives are encouraged to:

1. Promote the establishment of a long-term collaboration approach as well as the mutual exchange of
know-how and information, in line with principles of equality, mutual benefit and win-win cooperation.

2. Facilitate collaboration and seek to promote activities in one of the following Thematic Networks: a.
Ecological transition-Green deal; b. Urban renewal and social cohesion; and c. Innovative,
sustainable and carbon neutral ecosystems/strategic sectors and, where applicable, digital transition
and smart city, energy transition and climate change, and post covid recovery as cross cutting overall
challenges.

3. Develop an Urban Cooperation Action Plan focusing on the formulation of a Sustainable Campus
Concept at the earliest possible time.

4. Participate in thematic events, create networks, identify best practices, and cooperate with cities in
Europe, India and Asia on topics, such as circular economy, nature based solutions, sustainable
urban agriculture, building renovation wave, urban planning, mobility and transport, social housing,
tourism and heritage, health, business and innovation. The Thematic Network of cooperation will be
established through a dialogue with the involved cities.

5. Support the development of action plans, pilot projects or concepts. Cities will also have the
opportunity to participate in exchange visits (conditions permitting).

6. Ensure the collaboration of city experts/personnel, commit an adequate amount of resources to
carrying out joint tasks, encourage participation in IURC activities with the relevant municipal officials,
contribute to the organisation of events, and encourage the active involvement of city experts and
key stakeholders, including Trier University of Applied Sciences and HITS.

It is noted that there is no financial obligation of the cities as part of their cooperation, and that IURC will
provide relevant technical and logistical support for agreed activities.

This Letter of Intent does not create a binding agreement and will not be enforceable against any of the
parties. The cooperation becomes formally effective on the date of signature and will remain valid until

December 31%, 2023, unless tegminated by the parties.

IURC Asia & Australasia On behalf of City of Trier
Dr. Panagiotis Karamanos Ms. Elisa Limbacher

Countr rdinator Coordinator International Relations &
(( — Sustainability

&3y i

Hindustan Inwchnology & 20" September, 2022 Trier University of Applied nces
Science Mrs. Claudia Hornig

Mr. Ashok Verghese Chancellor
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